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Government of india
Ministry of Law & Justice
Department of Legal Affairs
Shastri Bhawan, New Delhi,
Dated the 2 January, 2012

ORDER No. Y4 /2012

As per orders of the Competent Authority, the following transfer /

postings in the grade of Superintendent (Legal) are made with immediate

effect:

Name of Officer From To
[S/Shri]

B.S.Sharma Advice —‘B’ Section | Directorate of Estates
! Main Secretariat

[\

Smt. Arti Chopra Under Posting Advice —‘A’ & ‘B’ Sections
[Main Secretariat]

AK. Pal Under Posting Central Agency Section

S.K. Tiwari Under Posting Central Agency Section

N.K. Tripathi Under Posting Centrai Agency Section

ARl iad

Satish Kumar Singh | Central Agency Litigation{High Cohrt)
| Section Section

/ st

(M.K.Sharma)
Joint Secretary and Legal Adviser

7/

Copy to:
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. Officers concerned

Director-l, Directorate of Estates, Nirman Bhawan, New Delhi. Shri B.
S. Sharma, Superintendent (Legal) is posted vice Shri Jai Shanker
Mishra, Superintendent (Legal), who has since been promoted as
Assistant Legal Adviser (ad-hoc) in the Department of Legal Affairs.
PPS to LS/PS to Special Secretary/ PPS to AS;

PPS to CVO/CPIO/US(DC)/US(AS);

In'Charge, Central Agency Section, New Delhi.

In-Charge, Litigation (High Court) Section.

All Sections and units of Department of Legal Affairs;

Hindi Unit/ Vigilance Unit/ Service Book/ CR Assistant/ Office Order
Folder;

SSA, NIC Cell with the request to upload the same on the website.
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(G.D. Sharma)
Under Secretary to the Government of India




